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lICaleat facton.· FuDetionlnr 1n'1DlUa 

-G086. SHRJ VEKARIA: Will the 
Minister at INDUSTRIAL' DEVELOP
MENT AND SCIENCE 'AND TECH
"ROLOGY be pleased to state the 
"number of cement factories function
·ing in India, State-wise, and their 
annual production! 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVE
LOPMENT (SHRI PRANAB KUMAR 
MUKHERJEE) . 'A statement is -laid 

·n" the Table ~f the House. [Placed 
i1l Library. See No. LT-4722/73.] 

Films produced in 1972 

6087. SHRI D. P. JADEJA: Will the 
Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

(a) the number of films produced 
in India during 1972; 

(ll) the number of films which ":ere 
p<lssecl by the Censor Board; and 

(oj 1he numbt'!" of films rejected and 
the reasons therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI DHARAM 
BlR SINH,'): (a) 1746. 

(b) 1736. 

(c) 10 films were refused certificates 
·;as these were against puolic order, 
decency or morality or were replete 
with scenes of viole-nee. 
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Representation from Employees of 
Nizam of I{yderabad's Private lestale 

6090. SHRI INDRAJIT GUPTA: 
Will the Minister of HOME AFFAIRS 
be pleased to slate: 

(a) whether any representation 
has been received on behalf of the 
employees of the Nizam of Hyder
abad's Private Estate. alleging that 
their pensions are being transferred 
by the management from the 
"Khazana of Estate" to a Charitable 
Trust, thus avoiding the right of 
"Husne Khidmath"; 

(b) if so, whether this will make 
the pensioners dependent on charity 
and deprive them of their rights; and 

(e) whether Government have tak~n 
'any action to protect the" pensioners' 
rights? 




